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(c) whay are. the results of :such initia-
trve? -

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI SUBODH
‘KANT SAHAY). (8) to (c) The Prime
Minister has held meetings on  7th and
8t, December, 1990 in New Delhi with
representatives of political parties from
Punjab. The meetings were attended by
representatives of Congress(I), Akali
Dal (Panthic), A_ D. (Pheruman) S. A.
D. (Longowal), C. P. LI, C. P I. M),
Janty Dal, B, J. P. B. S. P. and Janta
Dal (S). Vanous suggestlons were made
by the participants,

Right to Work

599, SHRI S. S. AHLUWALIA:

SHRI PARVATHANENI UPEN-
DRA:

Wlll the PRIME MINISTER be pleased
to state ‘. ;

(a) whether Government have decided
10 introduce a Constitution Amendment
Bill in éither House of the Parliament
incorporutiﬁg “Right to employment” as
fundamental right therein; and

(B) if so,.by when Government propose
to. 'introduce such a Bill in the Parlia-

ment.

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND THE
MINISTER OF STATE IN THE MIN-
ISTRY OF WELFARE (SHRI RAMII
LAL SUMAN): (a) and (b) In pussuance
of the decision taken at the meeting of
National Development Council, a Com-
mittee-has been set up to examine the
legal, operational, organisational and fin-
ancial aspects of the approach for achie-
ving the aml of l‘i&ht to work.

[ RAJYA-SABHA ]
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Right to. Work as Fundamevnrtal Right
600. SHRI RAT MOHAN GANDHE

“Will the PRIME MINISTER e pleased
‘to state:

(a) whether Government proposes to
take steps to include the Right to Work
as a Fundamental Right and also t~ make

-its -economic, industrial and educational

policies employment-oriented; and
(b) it so, the details thereof?

THE MINISTER OF STATE IN THE
PRIME MINISTER’S OFFICE (SHRI
KAMAL MORARKA): (a) and (b) The
apporach to and modalities of operation-
alising the Right to work are Leing ex-
amined by a Committee of the National
Development - Council in accordance with
the decision of the Council at its meet-
ing held on 11th October, 1990,

The Eighth Plan Approach document
propeses employment as the central thrust
of the :Plan. For this purpose, the Ap-
proach suggests that substantial shifts in
the pattern of investment -in favour of
sectors and activities using less capital and
more labour per unit of output would be
necessary. The basic elements of the stra-
tegy are: rapid and geographically diversi-
fied growih. of agriculture, diversification
of agriculture into high value crops, deve-
lopment of appropriate support and policy
framework for the growth of non-agri-
cultural activities in rural a;eas emphasis
on small and decentralised ' sezments of
manufacturing sector, large scale program-
mes of construction, expansion and str-
‘engthening of social infrastructure, educa-
tion and health, particularly in raral areas
and reorientation of education to give em-
phasis to technical and vocational aspects
and development of skills, besides greater
priority to mass literacy and elementary
and secondary education. Details will be
incorporated in the Eighth Plan document.

D:eldy in Sea Bird Project at Karver
and Ezhimala Naval Academy in
Kerala ’

601. SHRI PARVATHANENI UP-
ENDRA: Will the PRIME MINISTER be
pieased to state:

(a) whether two prestigious projects of
the Indian Navy viz. ‘the Sea Bird Projects
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*“at Kat¥ar ond the - Ezhimale. Naval Aca-

demy in Kerald are Iikely to be further
delayed; .and

(b) if. 805, tht ;ue Lh¢ J?asons for the
same? *

T S S T SN el d

IHE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI

. LALIT VIJAY SINGH): (a) and (b) Cer-

i gla,~0n idccount .-

“ jects And may “éxtend ‘over

tain shppages Have ‘faken place in the
implénientation of Project Sea Bird
Karvar, due: to. delpys in»the,-;gcquisition
of land and rehabilitation of effected fam-
ilies. Construction' of . Naval Bases. are, in
the normal course, very long gestation pro-
even longer
periods, depending :on-the gavailability of
resources.

The Naval Academy Plo;ect at Ezhim-
of the time’taken for
conduicting an -Atchitectural: Compatition

. for selection of fhe Project- Architect as

fi
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~well ad ! paucity’ .of - resonrces, i .has been
' delayed. Phase 1 of the Projectis now.ex-
. pected to. bei.completed: ; by:.the .end, of

. the .curront Plan, avoumd:.1995.; Phase 11
widl: be: takcn up thereaftma‘ NS VRS
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Pt Cable TV Neth'ks
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@oz SHRI PARVATHANENI “UPE-

 NDRA: Will "the PRIME, MINISTLR he

pleased 0. state

(a) whether it is a fact’ tfmt ‘cible TV
netwoxks are sprmbmg up dl! ‘over the
cOuiritryy e

it

Tl quy if “so, thé  impatt of e’ same of the

- pragrammes; and. reverye of :Doerdasshan;

and

Wi gt

(c) what steps have been taken by Gov-

“ernmefit to regularlse the “¢able TV net-

works? o m

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
“THE MINISTER OF STATE IN THE
MINIﬁTRY OF INFORMATION AND
BROADCASTING (SHRT SUBODH
KANT SAHAY): (a) to” (c) The, Govern-
ment are aware of the fast growth = of
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. iCablé~TV.networks being: - established in

different parts of:the ceuntrys: A -high
level Inter-Departmental _Committee has
accordingly been’ cohstituted by 'the Gov-

exnment, to study various aspects . of the
~establishment, of ;these, networks, and Dish-
- ‘Antennae :Systems .

in the country-ang to
.make syitable recommendatiops tot., «the
nsxderano:m oﬁ the G,owrmem
. 0y (
Declme i.. Growth of> Empluymont op=
: portumtles -
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603, ‘SHRI PARVATHANENI l.;l:'"lf‘\Y
DRA: Will the PRIME MINISTER be

J pleased 10 statq

(a) whether there has been an alarming

declire’ ih: the ‘growfh ' ‘employment
opportunities id ‘the” country durmg the

; last few 'years' 1and::

i [

the details thereof”

(b) 1f S0,

/THE MINISTER ©OF STATE IN THE

. MINISTRY OF LABOUR . AND' ‘THE

MINISTER: OF STATE IN "THE MIN-
ISTRY OF WELFARE (SHRI RAMII

“"LAL SUMAN): (a) and (b) Accerding to

estimates based ofi’ the successive: ronnds
of the National Sample Survey tie aver-
age annual rate .of ‘growth of usual status
(principal and sub51dxary) emponment was

" 1.55 ‘per cent during the period 1983 to

’durmg the perlod 1977-78 'to 1983

1987-88  (the (latest year: :for..»Vich
estimates are avaijlable) compared to 2.22
and

) 282 per cent durmg 1972-73 to 1977 78

to state

Minister's Cs]l Extrenusts for

Primg
‘ Talks on PunJab _‘_

" 604 SHRI MOHAMMED AMIN
SHRI SUKOMAT. SEN; .
SHRI P. K. KUNJACHEN;
SHRI E' BALANANDAN:- »

WLlI the PRIME MINISU:.R be pleased

(a) whether Prime Minister has’ invited
the extremists for talks om: Ponjab as
appeared ip ‘the Statesmen of the 27th
November, 199¢; © ~ *' ° -



